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NOTICE 

 

In absence of Hon’ble Officiating Chairperson all mentioning of Fresh cases/ urgent 

listing/ listing of I. A’s etc. be made before Bench of Hon’ble Mr. Justice Jarat Kumar Jain, 

Member (Judicial). 

 
 

                By order of Hon’b1e Officiating Chairperson 

                                                                                            -sd/- 

                                                                                                             Registrar 

 

 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 07.09.2021 (TUESDAY) 

COURT – III (VIRTUAL MODE) 

10:30 AM 

 

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member 

(Technical) 
 

For Orders 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 655 of 

2020 

 

Gp Capt Atul Jain 

Vs. 

Tripathi Hospital Pvt. Ltd. 

 
 

Atul Jain Ravi Ranjan 

Shivani Kher-R1, 

R2, R3 & R8 

 

For Admission (Fresh Cases) 

2.  Comp. App. (AT) 

(Ins) No. 510 of 

2021 

 

Worldwide Online Services Pvt. Ltd. 

Vs. 

Nandkishor Vishnupant Deshpande 

(Resolution Professional for Royal 

Refinery Pvt. Ltd.) 

 

Stuti Chopra  

3.  Comp. App. (AT) 

(Ins) No. 685 of 

2021 

 

Anil Bhargava 

Vs. 

Axis Bank Ltd. & Anr.  

 

Diwakar Maheshwari   

4.  Comp. App. (AT) 

No. 102 of 2021 

 

Medsynaptic Pvt. Ltd. & Ors. 

Vs. 

Dr. Prashant Lahane 

 

Ankit Tripathi Akshat Singh 
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For Admission (After Notice) 

5.  Comp. App. (AT) 

(Ins) No. 1466 of 

2019 

 

Gaurav Dilipraj Panwar                    

Vs. 

Raksha Bullion & Anr. 
 

 

 
 

Saurabh Ajay 

Gupta 

Rajendra Beniwal-

RP 

Harsh Surana-R1 

Kumar Sumit-R2 

6.  Comp. App (AT) 

(Ins) No. 921 of 

2020  

Commercial Tax Department 

Government of Rajasthan 

Vs. 

Ebix Software India Pvt. Ltd. 
 
 

Vishal Meghwal Mahima Singh 

Gautam Swarup 

Gunjan Jindal 

Kartikeya Jaiswal 

7.  Comp. App. (AT) 

(Ins) No. 159 of 

2021 

 

Nimitaya Infotech Pvt. Ltd. And Ors. 

Vs. 

COX & Kings Ltd. 

Through its Resolution Professional 

Ashutosh Agarwala 

 

R.K.Gupta Nirman Sharma-RP 

Bency Ramakrishnan 

Pulkitesh Dutt 

Tiwari-R1 

8.  Comp. App. (AT) 

(Ins) No. 245 of 

2021 

 

Schreiber Dynamix Diaries Pvt. Ltd. 

Vs. 

Sumat Gupta 

Resolution Professional 

International Mega Food Park Ltd. 
 
 

R.Sudhinder Dr. Rajansh Thukral 

Dr. Surekha Thukral 

Sidharth Thukral 

9.  Comp. App. (AT) 

No. 119 of 2020 

 

 

Vivek Mudgil 

Vs. 

Eninov Systems Pvt. Ltd. & Anr. 

 

Deeptakriti Verma Sarvapriya Makkar 

Harsh Sethi 

Anant Nigam-R2 

 

For Hearing 

10.  Comp. App. (AT) 

(Ins) No. 26 of 

2021 

  

Commissioner of State Taxes & Excise 

Himachal Pradesh & Ors. 

Vs. 

Naresh Kumar Sood, Liquidator 
 
 

 

Abhimanyu Jhamba Ajay Kr. Jain 

Naresh Kr. Sood-

liquidator 

11.  Comp. App. (AT) 

(Ins) No. 190 of 

2021 

Sumat Kumar Gupta  

Resolution Professional  

International Mega Food Park Ltd. 

Vs. 

Schreiber Dynamix Dairies Pvt. Ltd. 
 
 

Rajanish Thukral Udit Mendiratta 

Nikhil Kumar Singh 

 

02:00 PM 
 

For Hearing 

12.  Comp. App. (AT) 

No. 54 of 2021 & 

I.A. No. 978 of 

2021 

 

Electrotherm (India) Ltd. 

Vs. 

Mukesh B. Bhandari & Ors. 

 

With 

Chandra Shekhar 

Yadav 

CS Rahul 

Sahasrabuddhe 

13.  Comp. App. (AT) 

No. 55 of 2021 & 

I.A. No. 979 of 

2021 
 

Electrotherm (India) Ltd. 

Vs. 

Mukesh B. Bhandari & Ors. 
 

With 

Chandra Shekhar 

Yadav 

CS Rahul 

Sahasrabuddhe 

14.  Comp. App. (AT) 

No. 56 of 2021 

 

Shailesh B. Bhandari  

Vs. 

Electrotherm (India) Ltd. & Ors. 
 

With 

Partyush Kr. 

Yadav 

Chandra Shekhar 

Yadav 

Tanveer Oberoi 
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15.  Comp. App. (AT) 

No. 57 of 2021 

 

Shailesh B. Bhandari  

Vs. 

Electrotherm (India) Ltd. & Ors. 

 
 

Partyush Kr. 

Yadav 

Chandra Shekhar 

Yadav 

Tanveer Oberoi 

CS Rahul 

Sahasrabuddhe 

   

 

 
  Copy to: - 

                                                                                 By order of Hon’ble Officiating Chairperson 
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